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Fourteenth Report of the Business Advisory Committee

Fourteenth Meeting of Business Advusor-y Committee held on Monday
24™ December 2007 at 10.30 A M.

I
I Government Business: »"

Committee was apprised that One notice for Government Bill The
Bharat Ratna Dr. B.R.Ambedkar Vishwavidyalaya (Amendment) Bill, 2007
has been received by the secretariat.

Ore Bill i.e. The National Law School of Delhi University Bill, 2007,
(Bill No. 10 of 2007) was introduced on 17.9.2007 but still pending for
consideration.
II. Other Business:

The Committee was informed that 46 Notices of Short Duration
Discussion have been received from Hon'ble Members. The
Committee decided that following issues would be discussed in the
ensuing session as under:

1 Shri Sahab Singh | Problems relating to | 26.12.2007
| Chouhan unauthorized Colonies

Shri Mohan Singh Bisht

Shri Ramesh Bidhuri

2 Dr. Jagdish Mukhi The continuing grim 27.12.2007
Dr. Harsh Vardhan situation of power in
Shri H.S. Balli the Capital after its

privatization

IIT Report of the Committee: Following Committee reports to be
presented in the House: -
1. Fourteenth Report of the Business Advisory Committee
2. Eleventh Report of The Committee on Private Member Bills &
resolutions.
The Committee authorized Shri Ramakant Goswami and in his
absence, Shri Sahab Singh Chauhan to present the report to the

House on the 26th December 2007.

24th December,2007 Ch. Prém Singh
Delhi v Chairman and Speaker




